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- 1o The Cormissicner of Tnceme~tax, Agra. _
2, f11 the Directors of Inspection ineluding DfI{ Wy Delhi,
3, T™e Divector, Ix3{DT) Staff College, Mogpmiy -
4, Te Corptroller & Auditor Gemeral of Indis,f New Delhi,
8. THe Chief Secretary, Govermment of Uitar Prpdeph, Ivcknow,
6, The Lecountant Genersl, Ultar Pradesh, Incipow,
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hereby rales the following fubther amendment i
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The Commissicner of Inccme—tax, Agra,

24 L11 the Dirvectors of Inspection including DI{02MB), Now Delhi.

3, The Director, IME(DT) Stal? College, Hagpur. '

%o The Corpiroller & Anditor Gemeral of Tndia, Nev Delhi,

Co The Chief Secretary, Goverrment of Uitar Prafiesh, Iueknow,

6, The Lecountant General, Uhtar Pradesh, Imoknbw,

7o The Joint Secretary & Legal Adviser, Ministey of Iaw, Fow Delhi.
Dulletin Section :

8o Guard file, ‘

Deputy Scexetal

AUTH(RISED FOR ISOUR .

!@133"1‘.-4 T KRIPALANT)

N0, 03 /ITCH

s
ry to the Govermment of India

/1834/444/R87/ 77,

{
ASSIBTANT DINICICR OF INSTECTION
DIRICTRATE €F DIGPECTION(RSIR),

* GELRMA *




